Name of Officer{in Full) :
Date Of Birth

Present post held

PROFORMA FOR DECLARATION OF ASSETS

AS ON 31.12.2012

BISCCERCINE

06/01/1979
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Immovable Property

Name Of District Name and Detail of Property If not is own name,state in whose name| How acquired?Whether by purchase
Sub-Division, . held and lease mortgage,inheritance,gift or
Taluka And Village Housmg /’f"d other Land hisfher relationship to the Govt.Servant| otherwise with details of persons from
in which property is Buildings : whom acquired
__ Situated
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Movable Property(Valued Above 25000/- of Rs.)
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Jewellary(Lump sum)

Jewellary(Worth Rs.) 40 TTell |IT 12,00,000 %.(Se)
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Uttar Bastar Kanker (C.G.)

Shares/Debentures
Name of Issuing Company Nos. Of Shares
1 2
TH § 1S "emd we A dawe wim 1009.214 Jfie
Life Insurance Policy & Others
Name of Issuing Company Amount
1 2
> o R ifT Wl 2,00,000 ©
- il o) Herel! faffs 1270 ©
- Name of Bank City Amount
1 2 3

1.Fixed Deposites NIL NIL NIL
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s we 9% I R (qh 31 @) YR 2712 %
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3.PPF we §F o f¥ar AR 30,963 ©
4.GPFICPF e &1 3y wleg - 254,613.75 .
5.NSS 4 Y 999 U REE 16,000 %
6.0thers TeeH wges @ 1 gae Serd(ed @ ) YR 46,000 ©
1 In Case Where is not Possible to access the Value accurately the approximate value in Relation to present condition may be indicate
Note:- The expected declaration of assets is subject to provisions of C.G. Civil Service(Conduct) Rules 1965. ’ N %
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Tajuddin Asif
Civil Judge Class i




